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3T, 36 At o amr 20 T & ITemT (1) F a0 § 949 IRy 1 oot R Fx7
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FLTF THATT TIET
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127/2 9

0.2380

0.0269

Tod HATAATAINT ALY Tod-Fea -
Freft Yoo AT

2025-
26

Q%E

AT gaTStT ey

127/7 %

0.0810

0.0110
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Freft Yoo ATHTET

2025-
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AT

IR 9T ATET
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0.0363

Ted HATAGTIN T HL e -hed Tu-3Ta T
Freft Yoo AT

2025-
26

Q%E

TR 9T WTET
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0.0070
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AT [EATT AT FTGH Ig HIET
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TTET ATHST WIS
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TTRET AT AT

OTTT X el

AT & 2T T TEATT HIET
LTI THATT WIS

TERer THATT HIET AT TR FIT
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YR ST A1

TOIT SR ET

qTEdT SR JIY

ERIEIEE Eas I

AT HaTT qIY

O HAIT F1Y

et Ty Y

AT AR AT 1S

249 T
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AR Foor Hrae

100/5
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2025-
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ST THATT HIAA faTH qraarT
FHFSTaer ST TR LT HEHT FT
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STHEAT FOUT FHIE
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AT FOOIT R

100/6 T
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2025-

26

T FOUT FHFraer
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AT FourT HiAaS THEE TR HiATA
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100/7 T

0.0580

0.0119

Tod T THT Hed Led-Fed Tol-TE A

Fref Yoo ATHTERT
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2025-
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RELESKS

100/8 T
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2025-
26
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100/9 T
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Tod T THT He Led-Fed ToT-TE Ao

EIPIESC R D
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2025-

26

e FTfArTer WrET GATT FIAATS ATET
FfAaT FrforATe qrET
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FATATE ATHIT AT [EAT ATHET TIeX
TN ATHST S5

EREIRIC R 1L

o
ERLAE

TETX
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ST THATT FIET
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TAAT THH FIT

AT AT o7

T AT R

FOTAT W97 FohaT FHSATATS, AT AIET

99/1 %

0.3920

0.0171
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TTRET ST TTaTe oTTAT H¥a el

207/4 &
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0.0498
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'Sreft Yo AT

2025-
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TSI a1 ATET

207/5 %

0.0300

0.0109
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2025-
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26 )

Qg‘ EE

T FTTRAT HIET FATT HTAATT WY
FfAaT FToETT AET

FHA FTTAATT WL

AT FoTeq ey

TRHET [EATT AT FTGH Ig HIET
FATATE ATHIT AT [EAT ATHT TIeX
TR AT T

[EREIE I CE R IEry

e erar ey

QTTET ATLAT SITaTs

TTSTT T el

T A& AT AT THATH TIET
LTI THATT WIS

TErer AT AE AT TR &I
AT AT S To7

T =Te ohear

FOTAT TTer Foheor

172/6 &

.01470

0.0064

Kl

3.9820
(8.3T)

0.3038
(®.9T)

Under clause 20E of the Railway (Amendment) Act 2008

[T, &. G197/KYN-Asangaon 4th/LC 65/Vehaloli Vig/20E]
AT TH AT, T T strerahrt (FH7)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 12th May, 2026

S.0. 2587 (E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S. O. 6017 (E) dated the 23rd December , 2025 published in The Gazette of India,
Extraordinary, Part II, section 3, Sub-section (ii), dated 26th December, 2025 (hereinafter referred to as the said
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notification) and issued under sub-section (1) of section 20 A of the Railway Act, 1989 (24 of 1989) and Railway
(Amendment) Act, 2008 (hereinafter referred to as the said Act), the Central Government declares its intention to
acquire the land specified in the schedule annexed to the said notification for the purpose of execution, maintenance,
management and operation of Special Railway Project, namely “Kalyan-Asangaon 4th line” in the district of Thane in
the State of Maharashtra.

And whereas, the substance of the said notification was published in daily newspapers namely “Dainik
Loknayak” and

“Sagar” dated 03.01.2026 under sub section (4) of section 20 A of the said Act.

And whereas, in vehaloli village no objections were received and the same have been considered by the
competent Authority accordingly orders have been passed.

And whereas, in pursuance of sub-section 20 E of the said Act, the competent authority has submitted its
report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20 E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20 E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project “Kalyan-Asangaon 4th line” in vehaloli village, Shahapur Taluka under Competent Authority
for Land Acquisition and Deputy Collector (Land Acquisition) Metro Center No. — 3, Thane
District Thane in the State of Maharashtra.

Name of Land Total Acquisition
A}
Sr. LAC No. the Taluka As per 7/12 Land Holder's Survey No. | Holding area as area
No. . Name per 7/12
Village Method (Ha.) (Ha.)

Vatsala Raghunath Bhoir
Ashok Raghunath Bhoir
Dinesh Raghunath Bhoir
Ratna Tukaram Kor
Kanchana Tanaji Lone
Baby Balu Kirpan
Darshana Rajesh Kirpan
Sitaram Laxman Bhoir
Vilas Kashinath Bhoir
Subhash Kashinath Bhoir
Vanita Kashinath Bhoir
Kamal Kashinath Bhoir

1 2025-26 | Vehaloli | Shahapur | Asha Yashwant Vishe
Nirmala Gurunath Tarmale
Kaluram Undru Bhoir
Babybai Namdev Bhoir
Gurunath Namdev Bhoir
Yogesh Namdev Bhoir
Priyanka Namdev Bhoir
Lilla Ananta Vishe
Sharada Narayan Bhavarthe
Shobha Bharat Gorle

127/2 Pt 2 0.2380 0.0269

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

Gurunath Dundaji Vishe 127/7 Pt 1 0.0810 0.0110

2 2025-26 | Vehaloli | Shahapur | Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

Suryakant Shankar Bhoir 127/11 Pt 2 0.1370 0.0363

3 2025-26 | Vehaloli | Shahapur | Kalyan—Asangaon Fourth
Railway Line Project under
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the Ministry of Railways.

4 2025-26

Vehaloli

Shahapur

Suryakant Shankar Bhoir

216/1 Pt

0.2100

0.0070

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

5 2025-26

Vehaloli

Shahapur

Bhau Gajanan Kashivate
Saraswati Gajanan
Kashivate

Raju Gajanan Kashivate
Anita Bhaskar Kolekar
Shobha Sevak Sase

216/2 Pt

0.2600

0.0231

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

6 2025-26

Vehaloli

Shahapur

Pandurang Bango
Kashivale

Shivram Sawalaram
Kashivale

Jagannath Bango Kashivale
Jayaram Raghunath
Kashivale

Ramchandra Bango
Kashivale

Nanu Krishna Kashivale
Madhukar Bango Kashivale
Jayvanti Krishna Kashivale
Vishnu Krishna Kashivale
Anil Krishna Kashivale

216/4 Pt

0.6200

0.0145

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

7 2025-26

Vehaloli

Shahapur

Railway C Class

Vilas Kashinath Bhoir
Subhash Kashinath Bhoir
Vanita Kashinath Bhoir
Kamal Kashinath Bhoir
Asha Yashwant Vishe
Nirmala Gurunath Taramale
Kaluram Undru Bhoir
Babybai Namdev Bhoir
Gurunath Namdev Bhoir
Yogesh Namdev Bhoir
Priyanka Namdev Bhoir
Leela Ananta Vishe
Sharada Narayan Bhavarthe
Shobha Bharat Gorle
Sitaram Laxman Bhoir
Vatsala Raghunath Bhoir
Ashok Raghunath Bhoir
Dinesh Raghunath Bhoir
Ratna Tukaram Kor
Kanchana Tanaji Lone
Baby Balu Kirpan
Darshana Rajesh Kirpan
Sadhana Vishal Gadekar
Jyoti Anil Khandagale
Pournima Mahendra Khare
Rajendra Shankar Soshte
Mahendra Shankar Soshte
Pushpa Shankar Soshte
Parvati Shankar Soshte
Janabai Shankar Soshte
Vandana Santosh Soshte
Kapil Santosh Soshte
Sushil Santosh Soshte
Suvarna Mahendra
Waghchaude

249 Pt

0.7700

0.0251
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Archana Dhananjay Pandit
Aparna Santosh Soshte

2025-26

Vehaloli

Shahapur

Bhau Gajanan Kashivale
Saraswati Gajanan
Kashivale

Raju Gajanan Kashivale
Anita Bhaskar Kolekar
Shobha Sevak Sase

100/4 Pt

0.1090

0.0177

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

2025-26

Vehaloli

Shahapur

Pandurang Bango
Kashivale

Madhukar Bango Kashivale
Jagannath Bango Kashivale
Ramchandra Bango
Kashivale

Jayaram Raghunath
Kashivale

Shivram Savlaram
Kashivale

Nanu Krishna Kashivale
Jayvanti Krishna Kashivale
Vishnu Krishna Kashivale
Anil Krishna Kashivale

100/5

0.0200

0.0002

10

2025-26

Vehaloli

Shahapur

Jayaram Raghunath
Kashivale

Shivram Sawalaram
Kashivale

Jagannath Bango Kashivale
Madhukar Bango
Kashivale

Pandurang Bango
Kashivale

Ramchandra Bango
Kashivale Nanu Krishna
Kashivale

Jayvanti Krishna Kashivale
Vishnu Krishna Kashivale
Anil Krishna Kashivale

100/6 Pt

0.0610

0.0020

11

2025-26

Vehaloli

Shahapur

Nanu Krishna Kashivale
Pandurang Bango
Kashivale

Jayvanti Krishna Kashivale
Madhukar Bango Kashivale
Vishnu Krishna Kashivale
Jagannath Bango Kashivale
Anil Krishna Kashivale
Ramchandra Bango
Kashivale

Jayaram Raghunath
Kashivale

Shivram Savalaram
Kashivale

100/7 Pt

0.0580

0.0119

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

12

2025-26

Vehaloli

Shahapur

Mahadu Nathu

100/8 Pt

0.0730

0.0172

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

13

2025-26

Vehaloli

Shahapur

Pandurang Bango
Kashivale

Nanu Krishna Kashivale
Jayvanti Krishna Kashivale
Madhukar Bango Kashivale
Ramchandra Bango

100/9 Pt

0.0560

0.0117
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Kashivale

Vishnu Krishna Kashivale
Jagnnath Bango Kashivale
Anil Krishna Kashivale
Jayaram Raghunath
Kashivale

Shivram Sawalaram
Kashivale

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

14

2025-26

Vehaloli

Shahapur

Vilas Kashinath Bhoir
Subhash Kashinath Bhoir
Vanita Kashinath Bhoir
Kamal Kashinath Bhoir
Asha Yashwant Vishe
Nirmala Gurunath Tarmale
Kaluram Undru Bhoir
Babybai Namdev Bhoir
Gurunath Namdev Bhoir
Yogesh Namdev Bhoir
Priyanka Namdev Bhoir
Leela Ananta Vishe
Sharada Narayan Bhavarthe
Shobha Bharat Gorle
Sitaram Laxman Bhoir
Vatsala Raghunath Bhoir
Ashok Raghunath Bhoir
Dinesh Raghunath Bhoir
Ratna Tukaram Kor
Kanchana Tanaji Lone
Baby Balu Kirpan
Darshana Rajesh Kirpan
Kamalabai Gopal Bhoir

99/1 Pt

0.3920

0.0171

15

2025-26

Vehaloli

Shahapur

Rajaram Balu Bhoir

207/3 Pt

0.4400

0.0150

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

16

2025-26

Vehaloli

Shahapur

Vatsala Raghunath Bhoir
Ashok Raghunath Bhoir
Dinesh Raghunath Bhoir
Ratna Tukaram Kor
Kanchana Tanaji Lone
Baby Balu Kirpan
Darshana Rajesh Kirpan
Sitaram Laxman Bhoir
Vilas Kashinath Bhoir
Subhash Kashinath Bhoir
Vanita Kashinath Bhoir
Kamal Kashinath Bhoir
Asha Yashwant Vishe
Nirmala Gurunath Taramale
Kaluram Undru Bhoir
Babybai Namdev Bhoir
Gurunath Namdev Bhoir
Yogesh Namdev Bhoir
Priyanka Namdev Bhoir
Leela Ananta Vishe
Sharada Narayan Bhavarthe
Shobha Bharat Gorle

207/4 Pt

0.2800

0.0498

Kalyan—Asangaon Fourth
Railway Line Project under
the Ministry of Railways.

17

2025-26

Vehaloli

Shahapur

Rajaram Balu Bhoir

207/5 Pt

0.0300

0.0109

Kalyan—Asangaon Fourth
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Railway Line Project under
the Ministry of Railways.

18

2025-26

Vehaloli

Shahapur

Vilas Kashinath Bhoir
Subhash Kashinath Bhoir
Vanita Kashinath Bhoir
Kamal Kashinath Bhoir
Asha Yashwant Vishe
Nirmala Gurunath Taramale
Kaluram Undru Bhoir
Babybai Namdev Bhoir
Gurunath Namdev Bhoir
Yogesh Namdev Bhoir
Priyanka Namdev Bhoir
Leela Ananta Vishe
Sharada Narayan Bhavarthe
Shobha Bharat Gorle
Sitaram Laxman Bhoir
Vatsala Raghunath Bhoir
Ashok Raghunath Bhoir
Dinesh Raghunath Bhoir
Ratna Tukaram Kor
Kanchana Tanaji Lone
Baby Balu Kirpan
Darshana Rajesh Kirpan

172/6 &

-1

.01470

0.0064

Total

3.9820
(Ha.)

0.3038
(Ha.)

[F. No. G197/KYN-Asangaon 4th/LC 65/Vehaloli VIg/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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